JAMMU JEWEL HOTEL & RESTAURANT PRIVATE LIMITED
CIN: [US5100JK1992PTC001 285]
Regd. Office: Jewel Cinema Complex, Jammu, Jammu and Kashmir, India-180001
E-Mail: info@jewelshotel.com

SCHEDULE |
FORM A
PUBLIC ANNOUCEMENT

[Regulation 14 of the Insolvency and Bankruptcy Board of India (Voluntary Liquidation
Process) Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF
“JAMMU JEWEL HOTEL & RESTAURANT PRIVATE LIMITED"”

1 NAME OF CORPORATE PERSON JAMMU JEWEL HOTEL & RESTAURANT
PRIVATE LIMITED

2. DATE OF INCORPORATION  OF | 13.01.1992
CORPORATE PERSON

3, AUTHORITY UNDER WHICH | REGISTRAR OF COMPANIES (ROC), JAMMU
CORPORATE PERSON IS
INCORPORATED/REGISTERED

4. CORPORATE IDENTIFJCAION NUMBER | U55100/K1992PTC001285
OF CORPORATE PERSON

) ADDRESS OF THE REGISTERED OFFICE | JEWEL CINEMA COMPLEX, JAMMU,
AND PRINCIPAL OFFICE (IF ANY) OF | JAMMU AND KASHMIR, INDIA-180001
CORPORATE PERSON

6. LIQUIDATION COMMENCEMENT | 08.05.2026
DATE OF CORPORATE PERSON

1. NAME, ADDRESS, EMAIL ADDRESS, | VISHAWAJEET GUPTA
TEVERHONE. NUMBER. AND ThE #51, ADARSH ENCLAVE, DHAKOLI, NEAR
REGISTRATION NUMBER OF THE ZIRAKPUR, DISTT, MOHALI (PUNJAB)-

LIQUIDATOR H

E-mail ID : vishawjeetgupta@gmail.com
+91-98152 84474 (M)

IP REGD. No. :-
IBBI/IPA-002/IP-N00215/2017-18/10667

8. [LAST DATE FOR SUBMISSION OF | 07.06.2026
CLAIMS




Notice is hereby given that the “JAMMU JEWEL HOTEL & RESTAURANT PRIVATE LIMITED” has
commenced voluntary liquidation on 08.05.2026.

The stakeholders of “JAMMU JEWEL HOTEL & RESTAURANT PRIVATE LIMITED” are hereby called
upon to submit a proof of their claims, on or before 07.06.2026, to the liquidator at the
address mentioned against item 7.

The financial creditors shall submit their proof of claims by electronic means only. All other
stakeholders may submit the proof of claims in person, by post or by electronic means.

Submission of false or misleading proofs of claims shall attract penalties.

A\

NAME OF THE LIQUIDATOR: {VISHAWIEET GUPTA)

Date: 09.05.2026
Place: DHAKOLI, DISTT. MOHALI (PUNJAB)




JANIMU, SUNDAY, MIAT 1V, £ULD |

—JANINO JEWEL HOTEL & RESTAURANT PRIVATE LIMITED |

CIN: (JU3510KUK 1992PT0001253)
Regd. Office Jewel Cinema Complex, Jammu, Jammu and Kashmir, India-180001
E-Mail: info@jewelshotel.com

SCHEDULE |
FORM A
PUBLIC ANNOUNCEMENT
[Regulation 140fﬂ'elrso~erwmd8admmyBoarddlnda(\buuaryLnMnPfM)
Regulations, 2017]
FOR THE ATTENTION OF THE STAKEHOLDERS OF
" JAMMU JEWEL HOTEL & RESTAURANT PRIVATE LIMITED"

1 [Name Of Corporate Person Jammu Jewel Hotel & Restaurant
{ Private Limited

2 |Date Of Incorporation Of Corporate Person 13.01.1992

3 [Authority. Under Which Corporate Person 15|Registrar Of Companies (ROC),
Incorporated/Registered Jammu

4 [Corporate Identification Number Of Corporate U55100JK1992PTC001285
Person

5 |Address Of The Registered Office And Principal{Jewel Cinema Complex, Jammu,

Office (If Any) Of Corporate Person Jammu And Kashmir, India-180001

Liquidation Commencement Date Of Corporate Person

08.05.2026

Name, Address, Email Address, Telephone
Number And The Registration Number Of The

VISHAWAJEET GUPTA
#51, Adarsh Enclave, Dhakoli, Near

Liquidator Zirakpur, Distt. Mohali (Punjab)-160104
ishawjeetgupta@gmail.

E-Mail Id: Vi Com
+ 91-98152 84474 (M)
IP REGD. NO.
IBBI/IPA-002/IP-N00215/2017-18/10667
8 |Last Date for Submission of claims 07.06.2026

Notice is hereby given that the "JAMMU JEWEL HOTEL & RESTAURANT PRIVATE LIMITED"
has commenced voluntary liquidation on 08.05.2026.

The stakeholders of "JAMMU JEWEL HOTEL & RESTAURANT PRIVATE LIMITED" are here-
by:: ‘called upon to submit a proof of their claims, on or before 07.06.2026, to the liquidator at the
address mentioned against item 7.

The financial creditors shall submit their proof of claims by electronic means only. All other stake-
holders may submit the proof of claims in person, by post or by electronic means.

Submission of false or misleading proofs of claims shall attract penalties.

NAME OF THE LIQUIDATOR: (VISHAWJEET GUPTA) -
Date: 09.05.2026
Place: DHAKOLI, DISTT. MOHALI (PUNJAB)
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' EX-SERVICEMEN HIRING
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- Retifed Army NCOs for appointment as
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‘Last Date of Submission of Applications — 25 May 2026

i .
i i el ——a - l el e R T_"] p—
Vilags Dialy Totnad Sonicd Wodher Choirmun -
MK (T3 o i —sem— -~ o
e e o e - S S T B S I R
« . . BRI
Vi Temid Borr vhon : 17 ALIRONA 2
:;.n.u View Chacnan Tir = o l @y o
Vitags Dby 7o) T Taxhw [ _— TODe AT i) et
RXAT ——r | ]
Vi Doy Tolod | Tondar fv == h_/—.ﬁif’%m* T o
REQAT) LI S U
el N = S S ) wmaso g
[ ] B
=
0 I PO s TN BOE

e



N s B

Yieaw B o

H ._J}_,.‘:..uJMIJ J_,.ﬁ

Mwy'jwwjuh.}»yd}wy-‘

CIN: USS‘.I.EHJ]’ILIQ’BZP'I'CMJ.ZBS

. 3 "Mw 3

S o102 bl et | T r*&_;lsu;g.rr 1

13.01.1992 ERGulun| 2

4 T URIRAOC L] [l A AR 2
| Vit

ussmmxwaz?momzss] (N TRk | 4

- 1soomun/ Ut AT B 5

08.05.2026 Bl ssine,| 6

o ._,;: A e | |

wéﬁg’mw@mg A

i"s-! 150394 o

;- Mm@mu comeki
SR -mmmmi?@‘w .
: YRR T
1BBI/IPA-002/IP-ND0215/2017-18/10667
2026 707 | ErAdive——lb| g

£.08.05.2026 5urd_ 2Aic i it bl Pl e el e sl
-q.l.;fc;/’d‘fb’(\folunmqr L:qu]datiml,w_um,

Wil E 07.06.2026 el Uttt B i o2l 5
-L)!U/ﬁfla.r_féﬂ4<

q.u;ﬂx..,@alrl.?ﬁ_ﬁ;.(f e Bk }q_:furﬂwfmlu&, 0L
_Lﬁélfctz.5L¢J.—ﬁ/“gll-4)&ut-j£gu¢.ﬁ

L L abd izt S s fie

()t t F
:09.05.2026(5.

() iy s o




